
                             

                       Discretionary Grants For Development Works 

 

264.  SHRI NEERAJ SHARMA, M.L.A.: Will the Deputy Chief Minister be 
pleased to state:- 

a) whether it is a fact that the grant of 5 Crore Rupees has been released to 
every Legislator by the Chief Minister of Haryana as discretionary grant for 
the development works out of which Rs.1,10,24,000 had been released by 
me for the development works for rural area in my constituency and out of 
which Rs.77,34,000/- has been sanctioned by the Government but the files 
are lying pending since 10.7.2020 in the concerned office; and 
 

b) if so, the reasons thereof ? 

 

 

Reply 

DUSHYANT CHAUTALA DEPUTY CHIEF MINISTER, HARYANA 
 

Sir, 

  The estimates of 8 works for Rs.1,00,24,000/-, received under CM 

Announcement Code No.25284 in respect of Faridabad NIT Constituency, were 

examined by the department and only 5 estimates of Rs.77,34,000/- were found in 

order and submitted to the Government. The same has been approved by the 

Government. 

 

 

 

 

 

 

 

 
 
 
 



               

             ǒवकास कायɟ के िलए ǒववेकाधीन अनदुान 

 
 
 
 

 264. Įी नीरज शमा[, एम.एल.ए.:  Èया उप-मÉुयमÛğी बताएँगे Ǒक: 
 
क)    Èया यह तØय है Ǒक मÉुयमंğी Ʈारा ऐǔÍछक अनदुान के तहत 5 करोड़ 

ǽपये Ĥ×येक ǒवधायक को ǒवकास कायɟ के िलए जारȣ Ǒकये गए है ǔजस मɅ स े
1,10,24,000/- ǽपये मेरे Ʈारा मेरे हलके के Ēामीण ¢ेğɉ मɅ जारȣ Ǒकये गए हɇ 
तथा इस रािश मɅ स े77,34,000/- Ǿपये सरकार Ʈारा èवीकृत Ǒकये गए हɇ 
परÛत ुफाइल Ǒदनांक 10.7.2020  स ेसàबंिधत काया[लय मɅ लǔàबत हɇ ; और 

ख)  अगर ऐसा है तो, कारण बताएँ । 

 

 

दçुयंत चौटाला, उप-मुÉयमğंी, हǐरयाणा 

 

Įीमान जी, 

  ǒवधानसभा ¢ेğ फरȣदाबाद एनआईटȣ के संबंध मɅ सीएम घोषणा सÉंया 

25284 के तहत ĤाƯ 1,00,24,000 Ǿपए के 8 कायɟ के अनमुानɉ कȧ ǒवभाग Ʈारा जांच कȧ 

गई और केवल 77,34,000 Ǿपए के 5 अनमुानɉ को ठȤक पाया गया और सरकार को Ĥèतुत 

Ǒकया गया। इÛहɅ सरकार Ʈारा अनमुोǑदत कर Ǒदया  गया है। 


